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- o Nishat Ak amanerie ol b ARt Husstv
'\Sﬂ aed. 6 G. \Qw i Thionding o Nl W&‘Js\‘m ﬂ-ssswaa' P""w"
\n/\ service and presently v.urking HE i hﬂﬂk A‘ ‘l‘ M‘Wk .......... e
aive herein below the detzils of the assets (lmmovab!e, movable, bank balance, atc.) of

sysell, my spouse and dependants*:

A Detalis of movable pesets

(Assets In joint name Indicating the extent of joint ownership will also have to be
given) '

— &r, Description Seaif Spouse Rependant-1 | Depéndant-2 Dependant-3 |
No. Kame{S) Rame Reme Etc. Name |

(i) | Cash '590:::}, 20,09 » » A

(iiy | Depasits in
Banks, Flnancia!
institutions Aad | 1.,00000] 3,00000
Non-Banking
Flnancial
Comganies

) | Bonde, ! -
Debenturas and - ] ) 13
Shares ; :

companies e i o dien

7wy | Other financlal
institutions,
WSS, Postal
Savings, LIC
Polictes, etc

" {v) | Motor Vehicles SANTRO A '~

(detalls of
mazke, etc.) 20(D

(v} | Jewellery (give e
details of 26 Qi
weight end

value) ol

{viiy | Other assets,
such as vaiues
of clalms f -
interests

Note: Value of Bonds / shares [/ Debentures as per the latest market value in Stock
Exchange in respect of listed companies and as per books in the case of non fisted

companles should be given.
+ pependant here means & person substantially dependent o the income of the

employee.
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Details of Immovakile assels

{ Mol ulOC:frtlm i joint oweership indicating the exient '1f'| ~ial ownersihip waili

Dependani-1 .

agricultural Land
. - Location{s) .
f - Survey number(s)’
¢ - Extent (Total
measyrement)
-Current market value :

L Name(S) [ Nome

Dc*pn:ﬁﬂnnt-l i Df':pend.‘.ni'.'i H

Hame

e Name

(i}

MNon=Aqgricultural Land

- Survey number(s}
- Extent (Tota} i
messuramant)

«Current market value

- Location(s}
s

(i)

Bultdings (Commercial
and residential)

1 gcation(s)

- Survey Jdoor
number(s}

- Extent (Total

| measurement)

i - Current market

! value

{w)

[ Houses / Apartifents,
etc.
- Location{s}
- Survey fdaor
number{s} i
i - Extent (Total
measurement)

- Cerrent market
value

| )

i Others (such as

| interest in property) ‘

(2}

1 give herein below the detsils of my liabilities / overdLes

instilutions and government dues:-
[Note : Please give separate details for each item)

Hare & addoess of Bank /

to public finandial

| Amrount outstanding as

Sr. | Deszcripdon

Re. | Financial Institutions(s) / O waimrsrrirarearaamssns
Departtnent {8) . =
(&) (i) Loans fram Baoks

{ii) Loans from financial
ingtittitions

(iii) Government Dues:

i {a) dues to departments
dealing with government
accommedation

L1 C Hustnglon 2200000/,

(b) dues to departments
deafing with supply of
water

{c) dues to departmants
dealing with supply of
eledricity

i

|




'IB') 66;{5 &H:E&_rﬁ'é'rilsl

(&) s 1 depaﬂment‘ i

dealing with govemment
transport (including
aircraft and helicopters)

{f) Other dues, If any

(b)

(&) Income Tax including
surchargs [Also indicate
the agsessment year upto
which Income Tax Return
filed. Glve alse Permanent
Account Rumber (PAN)]

(i) Wealth Tax [Also
indicate the assessment
year upto which Wealth
Tax return filed.]

(11} Sal¥s Tax [Only in
case of proprietary

| business}

(iv) Property Tax

€.  Personal Detail

GPF/CPF/PRAN fo. :- [?T;/BLA /33? j
- @(“’F}

Gender

Date of Birth

G TRTOIH 918 £ womerrr

oo feabiond 5 (ATB/C)

i [(Bihor LogtsCohive M&SM\‘? .
(Full Name e.g. B. A.Sp gihar Administrative Service,
B.S.S.- Blhar Secretsriat Service e1c.)
Home District i ('S .P A— ]
I hereby declare that the mbove detzils are true to the best of my

knowledge and belief,

Signature . M« (\WW

ttame of Employee: M.D. N1 $HMMH Tﬂ’l\
PIace:..P..‘f.‘AM--. Designation:.. Lr-lb )"ﬁ/‘fa’ﬂ H‘M{_
Date: {&({’_/.9.3 Department:. L,{,b% .............
Note: Pleasa sign each page of he declaration. Asset declaration form

must be In A4 size white paper with computer typed {single side)

in prescribed format.




